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HON’BLE SHRI SHANKER RAJU, JUDICIAL MEMBER
HON’BLE SHRI $.4. SINGH, ADMINISTRATIVE MEMBER

i Rup Lal Sshdew,

370 Late Shri Chaman Ram, #g albout V9 wears,
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FSo I-1%91 ashok Vihar, Phass-1, Celhi~-1100%2.
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1. Sri oajay Prasad, Secretary, .
Mimistry of Defence, Government of India,
Maw Delhi-110001.

\ ' Mastter & : 1 o Ordn : Brance,
ﬁrm“ ' DM

fi~130011. w e WRaspondants.

SHRI SHANKER RAJU. =

s per the directions contained in order dated
13.11.200%, respondents have since ilssusd a letter cla el

&.2.2004 for payment of necessary conssquential benevits

ai - to  the applicant. Respondents are granted four wesks’
| T time to disburse to the applicant the pay and allowances.
! . CLP. is accordingly dismisssd and notices ars
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